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(c) The admixture sells at the same

price as neat petral -
(d) A statement is laid on the Tahle
of Ho A

.the House, [See
annexure No, 48]. .
-3

CoaL Seam IN ORISSA

*426, Shri Krishna Chandta: Will

(a), whether it is a fact that near
the Talchar colliery worked by  the
Government of India in Orissa, they
have found a sixty feet seam of easily
workable ceal; H

(b) whether it is a fact that this coal
deposit, if ‘worked, is likely to prece-
ptibly reduce the coal scarcity for the
Railways and industry in tpe'South;

(¢) whether there is any difficulty
in the Government pf | being
allowed to work this seam; and . ;.

(}i) whether all work connected there-
with is at a standstill?

* The Minister of Productiom (Shri
K. C. Reddy): (a) A seam of coal 35
to 50" in thickness occurs in the pro-
perty adjacentto the Talcher Colliery.

(b) Yes, but only after the existing
shortage of transport. for the move-
Mts:é coal to the South via Waltair
is eased.

(c) The Government of India have
applied to the Orissa Government for
the grant of prospecting licence and
mining lease over- the area and the
application is now- under the consi-
deration of the State Government.

{d) Pending the grant of prospecting
leence, etc. by the Government of
, no further work can be upder-

UnavTRORISED COLONIES IN WEST
' BENGAL

(-]
Minister of to
state:

{a) the number of displaced persons’
colonies in West Bengal that have not
been recognised by Government as
authorised colonies and the population
SF thiese ol ) e A

#427. Ehri Tushar Chatterjea: Will th
Rehabilitation be pleased

I(b.} the number of families in such
colonies that have got rehabilitation
loan from the Government of India; and

(c) whether Government have = any
scheme to transform these unauthorised
colonies into authorised colonies and
if so, what is it?
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The Deputy Minister of Rehabilita-
tion: (Shri J. K. Bhemsle): (a) 133
Colonies with a population of;1,28,598
persons. . '

) Nil.

3 e). ¥Yes With a view to pegularize

these coloniez the Government contem-

piate to acquire the land in certain

colonies the acquisition expenses being
‘on to the colonists as: loans.

UNDER-STUDY TO .CHII.'F ENGINEER,
Dv.C

*428. Shri L. N. Mishra: (a) Will the
Minister of Irrigation and Power be
pleased {o siate whether the recom-
mendation of the Estimates Committee
vegarding the appointment of a suitable
engineer as under-study to the Chief
Engineer D.V.C. has been considered?

(b) If so. what decision has been
taken? '

The Deputy Minister of - Irrigation
and Power (Shri Hsthi): (a) Yes, Sir,

(b) The Damodar Valley Corparation
will have a fair field for the selection
of a successor to the present Chief
Engitiéer from their own cadre when
the time comes. -

DEVELOPMENT OF MAHARASHTRA AREA
oF HYDERABAD STATE

*429."8hri M. R. Krishna: Will the
Minister of Planmning be pleased to
state whether it is 3 fact that the Plan-
ning Commission has agreed to in-
clude the Maharashtra area of Hydera-
l;oa;,l dStat]e unde{ tlfw Five g::r Plan

evelopment o irri and

deq-electric projects? e .

The Minister of Planning and Irrl-

amd Power (Shri Nanda):
Information is being obtained from
the Hyderabad Governmeni and will

-be laid on the Table of the House.

Visir OF ‘STEEL EXPERTS TO JAPAN

. *430. Shri M. R.’ Krishna: (a) Wil

the Minister of Commerce and Ind
try be pleased to state how many :;:
perts have been sent from India to
Japap to study the equipment and
of the well-developed
Japanese Iron and Steel Industries?

(b) How many of these experts ar
from the factories owmed bypepriva't:
companies and how many are officials
of the Government of India?

The Minister of Commerce
dustry (Shei T. T. Erhhnmm
(a) and (b). Two—One official and
one nominee of the industry.





